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LOK SABHA

Monday, February 25, 1963/Phalguna
6, 1884 (Saka).

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair ]
ORAL ANSWERS TO QUESTIONS
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(a) and (b). According to informa-
tion received, Chinese forces have
withdrawn in Ladakh to the east of

the so-called “line of actual control”
as claimed by them.

(c) The Chinese Government had
intimated that their military forces
had withdrawn from areas 20 kilo-
metres to the east of the so-called
“line of actual control” in the Western
sector.
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Shri Hem Barua: Is it a fact that
China has obstructed our sending civil
or military personne] to this demili-
tarised zone and if so may I know
what is the actual position of these
areas vacated by the Chinese in
Ladakh? Are they just merely no-
man’s lang or we have our civil con-
trol there?

Shri Jawaharlal Nehru: The Chi-
nese have vacated large areas, in fact
probably over the whole area it is
rather difficult to be quite accurate—
which they said they would vacate,
But in the southern parts, some
patrols of theirs come and in most of
those parts vacated by them, we have
established no civil post yet.

Mr. Speaker: Shri Tridib Kumar
Chaudhuri.

Shri Hari Vishnu Kamath: The
question was: are they preventing us?
That has to be answered.

Shri Tridib Kumar Chaudhuri: The
Colombo powers suggested that Chi-
nese forces should withdraw twenty
kilometres from the positions in which
they were. Do those withdrawals
broadly correspond to that suggestion?

Shri Jawaharlal Nehru; They have
withdrawn 20 kilometres from there
and that withdrawal constitutes the
so-called demilitarised corridor; so
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they are out of it. But, as I just
answered the hon. Member opposite,
in most of these areas we have not
opened any civil posts yet.

Shri Basumatari: In regard to
Ladakh, the Prime Minister said that
the Chinese have not accepted the
Colombo proposals in writing, but
still, may I know whether they have
gone up to that extent which the
Prime Minister referred to as favour-
able to us?

Mr. Speaker: Order order.
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Shri Hari Vishnu Kamath: What are
the reasons for adopting a different
line in Ladakh, different from that in
NEFA area? In NEFA we have occu-
pied those areas; we have sent our
civi] authorities and patrols to those
arcas evacuated by the Chinese forces,
But in Ladakh the Prime Minister has
said we have not done that. What
are the reasons for adopting a diffe-
rent line? Have we been prevented
from doing as we have done in NEFA?

Shri Jawaharlal Nehru: Nobody
has prevented us, actually, physically,
and we have actually moved up in
some places and it is entirely for the
military, the army, to decide their
convenience and feasibility—what they
should do, the timing, etc.

Shri Ranga: Are we to understand
that Government had consulted the
military ang given them the freedom
to occupy the area that has been vacat-
ed, and it is only for the military to
decide when and to what extent they
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can begin to occupy and place our
check posts there?

Shri Jawaharlal Nehru: It is essen-
tially a military matter which they
have to decide; I cannot say. There
is no question of our giving them
freedom or not, but they discuss the
matter sometimes with our officials of
the External Affairs Ministry, but
the decision is theirs.

Shri Ranga: We are not able to
follow.

Dr M. S. Aney: Am I to under-
stand that the present non-occupation
of certain areas is due to military con-
siderations and there is no kind of un-
dertaking given by us to anybody that
we shall not occupy that place during
the intervening period?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): There are two re-
servations as far as the Chinese are
concerned with regard to the Colombo
proposals. One was the movement of
military, armeqd forces, up to the Mac-
Mahon order and the other is the con-
trol of the posts in the area
that is vacated by them in Ladakh.
The Chinese want their actual
posts to be maintained because
they say they were there before 1959,
and the other posts that were estab-
lished by us were established after
1959 and therefore we should abandon
them. It is on this basis that the
Chinese are not accepting the Colombo
proposals. So, it is really the point
at dispute.

Shri Ranga: I would like to have a
clarification. Have we made it very
clear to our military, barring consi-
derations of weather, that they should
take the earliest possible opportunity
of reoccupying the areas that have
been vacated by the Chinese even if
we are not strong enough to go even
far beyond?

Shri Jawaharlal Nehru: We have
moved forward and occupied and
established civil posts in many places,
but it is largely a military matter.
He has asked, “if it has been made
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clear to them.” Of course, it is, but
these are not matters which are
decided in this way. I believe, from
time to time, almost every other day,
they meet the Foreign Secretary or
somebody and discuss it with him.
The essential decision lies with the
military.

Marmagao Harbour

+
*106. I Shri' Surendra Pal Singh:
\ Shri Gokaran Prasad:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that some
time back Government instituted an
enquiry committee to go into the
question of the development of Mar-
magao harbour; and

(b) if so, the
enquiry?

outcome of that

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) The report of the committee is
still under consideration by Govern-
ment.

Shri Surendra Pal Singh: Is it a
fact that the Ministry of Defence
have asked the Government of India
to hand over this port to them, for
the development of the same as
a big naval base on the west coast of
India?

Shrimati Lakshmi Menon: A study
team consisting of representatives of
the Ministry of Defence, Ministry of
Transport and Communications and
the Ministry of External Affairs stu-
died the matter, The Defence Minis-
try is anxious to have the port deve-
loped as a naval base. But the Trans-
port and Communications Ministry
think that it will be more useful for
civilian and commercial purposes. So,
we are just studying the arguments
put forward by both the Ministries
to find out in what way we can re-
concile the demands of both the
Ministries and develop this port.





